IN THE HIGH COURT AT CALCUTTA

ORIGINAL SIDE

Notification No.: 07-R/I1.0.(COURT)/HCOS/2020 Dated: 21.10.2020

In furtherance of Employment Notification No. HCOS/IO (COURT)/2019, dated
22.05.2019 read with Notification No. 02-R/I.O.(COURT)/H.C.0.S./2020, dated
19.03.2020, it is hereby notified that the next phase of process of selection to fill up
the declared vacancies in the post of Interpreting Officer (Court) on the Original
Side, High Court, Calcutta is scheduled to be held on November 21, 2020

(Saturday).

All the candidates are to report on November 21, 2020 within 09:30 AM,

positively, at the office of the Registrar, Original Side, Ground Floor, Main
Building, High Court, Calcutta.

The call letters in favour of qualified 22 (twenty two) candidates are being sent
through registered speed post. Candidates who would not receive their call letters
by November 17, 2020 may collect their duplicate call letters, by appearing
personally, from the office of the Registrar, Original Side, Ground Floor, Main
Building, High Court, Calcutta, on November 18, 2020 & November 19, 2020
from 11:00 AM to 4.00 P.M. on production of any original photo identity proof
including admit-card issued for written test and/or call letter issued previously for

Interview/Viva-voce with a photocopy thereof.

For further details all candidates are requested to visit this Court’s website

www.calcuttahighcourt.gov.in.

Sd/-
Registrar
(Original Side)
High Court, Calcutta
21st October, 2020


http://www.calcuttahighcourt.gov.in/

